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Crimnal Appeal Nos.1969-1971/1996.
BACHHU NARAI N SI NGH Appel | ant ('s)
VERSUS
NARESH YADAV & ORS. Respondent (s)
(Wth Appln(s). for exenption fromfiling OFf & with office report)

W TH
Crl. A Nos. 256-258/ 1997 (Wth office report)

Date : 25/11/2003 These appeals were called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE N. SANTOSH HEGDE
HON BLE MR JUSICE B.P. SIN&H

For Appellant (s)M.KB Sinha, Sr. Adv.
In Crl.A 256-258/97 & M. Anil K Jha, Adv.
for RRin Crl.A 1969-71

M s Anurag Sharnmm, Gopal Singh, Advs.

For Respondent (s)M.SB Sanyal, Sr. Adv.
M s Ranj an Mukherj ee, Mani ta Vernma, Advs.

M. SK Gupt a, Adv. (AC)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

M . KB Si nha, |earned senior counsel resuned his argunents at 11.40 A.M and concl uded at 3.50
P.M Thereafter, M.SB Sanyal, |earned senior counsel for the respondents replied upto 4.00 P.
M  Hearing concluded. Judgnent reserved.

[ Naresh Kumar] [ Prem Prakash]
AR- cum PS Court Master
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